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Shri Raj Bahadur: Sir. on our part 
we have given a notice under the rele­
vant clause of the Agreement to the 
United States Government for the ter­
mination of the present Agreement.

T ube-wells

*44. Shri Rashavaiah: (a) Will the 
Minister of Food and Agriculture be
pleased to state whether fresh con­
tracts have been given to foreign 
companies for the construction of 
tube-wells during the next three 
years?

(b) If so, which are those compa­
nies?

The Minister of Agriculture (Dr. 
P. S. Deshmukh): la) Yes.

(b) French Group of Drilling Com­
panies.

Shri Raghavaiah: Is it a fact that 
under the Bndo-Ameri^an Technical 
Aid Programme, 1952, contract was 
given to American, German and British 
firms for drilling 495 wells?

Dr. P. S. Deshmukh: Yes, certain 
contracts which are the subject matter 
of the Agreement with the Technical 
Co-operation Administration of the 
United States of America have been 
given to foreign firms.

Shri Nanadas: May I know the 
amount of money involved in this 
contract?

Dr. P. S. Deshmukh: All this has 
been already placed on the Table of 
the House. The amount involved runs 
into crores of rupees. The supplemen­
tary agreement provides for a total 
expenditure of 5-25 million dollars 
and Rs. 2 2 crores which would be con­
tributed by the Government of the 
United States of America and the 
Government of India, respectively.

Shri T. N. Singh: May I know whe­
ther in view of the past experience. 
the Government is protected against 
delays in the completion o f the con­
tract under the Agreement?

Dr.' P. S. Deshmukh: Yes, we try to 
protect ourselves against delays and 
any other difficulties.

Shri T. N. Singh: By what method?

Dr. P. S. Deshmukh: By imposing 
penalties which are part of the Agree­
ment.
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Shri Nanadas: May I know whether 
any Indian companies or individuals 
are associated with this contract?

Dr. P. S. Deshmukh: In some cases 
they are. I am not in a position to 
give details.

M edical and Public Health Services

*45. Shri T. B. Vittal Rao: Will
the Minister of Health be pleased t»  
state:

(a) whether the attention of Gov­
ernment has been drawn to the resolu­
tion passed at the All-India Medical 
Conference at Hyderabad in Decem­
ber, 1953, stating that the sum allo­
cated by the Centre for Medical and 
Public Health Services under the Five 
Year Plan needs to be substantially 
supplemented; and

(b) if so. whether Government pro­
pose to take any action in this re­
gard?

The Deputy Minister o f Health 
(Shrimati Chandrasekhar): (a) Yes.

(b) Action has already been taken 
to increase the provision in the Plan 
for Central Medical and Public Health 
Schemes.




